
NATIONAL COMPANY LAW TRIBUNAT
NEW DETHI BENCH

NEW DETHI

COMM:

PRESENT: SH. R VARDHARA,AN
HON'BLE MEMBER (J)

c. P. NO.67(ND)14
CA. NO.

SH. M.K. HANJUM
HON'BLE MEMBER (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OFTHE NATIONAL COMPANY LAW TRIBUNAT ON 02.09.20T6

NAME OF THE COMPANy: M/s. Datjit Singh Bawa & Ors. V/s, M/s Rising Star
Constructions Co. fut. Ltd. 
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SECTION OF THE COMPANTES ACTI 3971398
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ORDER

Learned counsel'for the parties are present. Learned counsel, have stated that the parties are
exploring the possibirity of entering into an amicabre settrement. Learned counser seek and are given
four weeks time on that count.

tist on 20.10.2016.
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(R.Varadharajanf

Member (Iudicial)
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(Mah;tai XriiEin Hanjura)

Member (Iudicial)


